[ 16 December, 2022 ]

DR. AMAR PATNAIK (Odisha): Sir, | also associate myself with the Special Mention
made by the hon. Member. ... (Interruptions)...

SHRI SUJEET KUMAR (Odisha): Sir, | also associate myself with the Special Mention
made by the hon. Member. ... (Interruptions )...

it SuquTafRy : ST /g3 Aol L (HEUT). .

Financial difficulties being faced by Heavy Engineering Corporation Ltd., Ranchi,
Jharkhand
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PROF. MANOJ KUMAR JHA (Bihar): Sir, | associate myself with the Special Mention
made by the hon. Member.

MS. DOLA SEN (West Bengal): Sir, | also associate myself with the Special Mention
made by the hon. Member.

DR. FAUZIA KHAN (Maharashtra): Sir, | also associate myself with the Special Mention
made by the hon. Member.
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DR. JOHN BRITTAS (Kerala): Sir, | also associate myself with the Special Mention made
by the hon. Member.

DR. AMAR PATNAIK (Odisha): Sir, | also associate myself with the Special Mention
made by the hon. Member.

SHRIMATI VANDANA CHAVAN (Maharashtra): Sir, | also associate myself with the
Special Mention made by the hon. Member.

2N IURUTUL : A1 ASxTTT0T, S Bl BRIAE] 12 99 db IR &1 Srdl gl

The House then adiourned at thirty -six minutes past sleven of the clock.

The House reassembled at twelve of the clock,
MR. DEPUTY CHAIRMAN /n the Chair.

ORAL ANSWERS TO QUESTIONS
MR. DEPUTY CHAIRMAN: Q.No.106, Shri Abir Ranjan Biswas.
SHRI MOHAMMED NADIMUL HAQUE: Sir, heis unwell. That is why he is not present.
*106. [The questioner was absent. |
Inclusion of cotton in Essential Commodities Act
*106. SHRI ABIR RANJAN BISWAS : Will the Minister of TEXTILES be pleased to state:
(a) the yearly increase in the export of cotton yarn/fabric since 2019, year-wise details
thereof;
(b) the price of a kilogram of raw cotton compared to the price of a kilogram of

garment exported with value addition fetched in the international market, the
details thereof;



